aged...

i e { Liabiliti
2 i Tear..ﬂ\.ﬂlﬁt....,...
:mu)aiﬁmﬁw son/daughter/wifp-of PlonadhyadaV

service and presently working as Mlﬂjp-aq's?

years, belonging t© ...

halpadahy tMadthusbovd

give hergin below the detalls of the assets {irnmovable, movable, bank balance, etc.) of

myszelf, my spouse and dependants®:

A.  Details of movable assets
{Assets in joint name indicating the extent of joint ownership will alse have to be
given)
Sr. Description Self Spouse | Dependant-1 | Dependant-2 | Dependant-3
No. b= Nama(S) Name Name Ete. Name
(). | cash arl JF) Mo (i) e B oo d Wagre] PLRa e
] 50,000 20,000 €Y ﬂbﬂ B Bg oy P\E;WU A
0 [emesitsin . [3-62AN0 z-gf,ww PN B pedral 1.7 poc . b 1 P
anks, Financial | == f L oY
Institutions And e -303 7] r;\.-,ﬂjb “fﬁ ‘??é;%?; i n]:;l::l A/ ""?’“ﬂm,
Non-Banki L10g29 _yg,ovdelee pooM 1093
on-Banking aL10 R34 ' gy RS- 10,000 _£.0;p00 =
Financial ;IE,;? o siﬁl-'ti afqln"i # g5~ 50 py-250
Companies EAoM L -EI :Ff 12,000
(iii} | Bonds, o
Debent d |
Sham‘:.:ﬁan Nﬂl A A A N‘A
companies
(iv) | Other financial || ¢ poil [LLCPLME]) 1€ pol WO
institutions, 5313 . ! p'
NSS, Postal 536131 Eﬁ_'?, -9 ek 5354 f_::_ﬂ ™ ﬁ N
Savings, LIC ?E-‘rf wﬂ LTCPel ﬂ; Rs-1
Policies, et ; lo3s33 N
c es- E. r a5 ':“:{Ar B?DLH 5 3
(v) | Motor Vehicles |a ¢ fiepia ; byt
(details of S3on ] N ZIT £ Lifﬁ“ﬁﬁ N0
make, etc.) 5= n;'_-'-h,m': e 1, .lnun ) |
(wl) Jewe_llew (give muﬁ_-pg nol® £ e
details of \ 5.;.,“?;1" NG w-f nA |, & 0,000k S
'N'E[th and {i.’."ﬁ' t"-‘ﬂ ';‘J-ut“rjqw-
value) ﬂﬁ,ﬂwp‘!’ .-15-5 'gutrf"
(vii) | Other assets,
such as values N-ﬁf Nﬁ N‘('S’ qu NQ
of claims /
interests

Mote: Value of Bonds / shares / Debentures as per the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of nen listed
companies should be given,
* Dependant here means a person substantially dependent on the income of the

employee.
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B.

Details of Immovable assets
[Mote: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

5r. Description | Selt Spouse | Dependant-1 | Dependant-2 | Dependant-3
Ma. HNama(S}) Name __MName | Etc. Name |
{1 Agricultural Land T ] Yo (I =L pwwq
- Location(s) 13,2 (4O So | 3te b
= Survey number(s) '31.,.!1'51'-69 wLG ‘LEE!-?_J
- Extent (Total 21,84 3 58 oo -§hy L
measurement) o-wty o - 2-loy oY
-Current market value p-v-lo- 0% |
(i} | Non-Agricultural Land s
- Location(s) 432,500 1,2¢®
- Survey number(s) = e Gt i bt e =
- Extent (Total " \
measuremeant)
-Current market value 23 229%
(iif) | Buildings {Commercial ¥ A
and residential) S § Wb
Location(s) —
- Survey fdoor —_ 9 oo Sa Ty
number(s) yoOD =
= Extent (Total g
measurement) ol | L. 99
- Current market LJ'F 5 EEA / la"s
value ) J
(iv) | Houses / Apartments,
etc. &
- Location(s) N N 2 —
= Survey /door e et !
number{s)
- Extent (Tatal
measurement)
- Current market
value
(v) | Others (such as
interest in property) M ﬁ NT.} N < o = N Q
(2) 1 give herein below the details of my liabilities / overdues to public financial

institutions and government dues:-
[Mote : Please give separate details for each item)

Description

MName & address of Bank /
Financial Institutions(s) /
rtment (s)

Amaunt outstanding as

(a)

(i) Loans from Banks

(i) Loans frem financial
institutions

S
BARoa V] AN Sabhay

(iii} Government Dues:
(&) dues to departments
dealing with government
accommodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




{d) dues to departments
dealing with telephones
(e) dues to departments
dealing with government |
transport (including

| aireraft and helicopters)

(F) Other dues, if any "

(b) (i} Income Tax including
surcharge [Also indicate
the assessment year upto —
which Income Tax Return

ccount Number (PAN)]

filed. Gi Iso P
£ ive also Permanent Hgf}p';p_n'i}bif

(i) Wealth Tax [Also
indicate the assessment —
year upto which Wealth
| Tax return filed.]

{iii) Sales Tax [Only in
case of proprietary — | =
business] ] l
{iv) Property Tax - | -

C.  Personal Detail

GPF/CPF/PRAN No.

Gender - (M/F)

Date of Birth [Q | [ To ]'-'1 | l ls IE & .]| (DO/MM/YYYY)

el " (A/B/C)

Cadre I= |

i
e

{Full Name e.g. B.A.S.-Bihar Administrative Service,

B.5.5.- Blhar Secretariat Service etc.)

Home District t= | Mk“\ b"‘\m

I hereby declare that the above details are true to the best of my

knowledge and belief.

sEpiddEEEE s

Plaoe:..Em .....

s nsnanm s R .p{ Sazmmw .................

Mote: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.




	1
	2
	3

